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IN THE INCOME TAX APPELLATE TRIBUNAL PANAJI, BENCH PANAJI
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BEFORE SHRI LALIET KUMAR, JM AND DR. MITHA LAL MEENA, AM

ITA Nos.47 to 50/PAN/2018
(AY: 2006-07, 2008-09, 2009-10, 2010-11))

Mahendra Naik Gaunekar, Vs | ITO, Ward-1(2), Panaji, Goa

D-2, Mount Unique Altinho

Panaji, Goa

PAN : ABDPN 5971 F

fFeTREY Fr 37 & /Assessee by Ms.Esha Dukle, Advocate

TG 1 31X A /Revenue by Shri Sourabh Nayak, Sr. DR
AND

ITA Nos.51 to 54/PAN/2018
(AY: 2008-2009)

Smt. Sonali M. Naik Gaunekar, |Vs |ITO, Ward-2(3), Panaji, Goa
D-2, Mount Unique, Altinho,
Panaji-Goa
PAN : AEXPG 6959 D
ﬁ'ﬁmﬁ m@'/Assessee by Ms.Esha DUkIe, Advocate
TSTET T 31K & /Revenue by Shri Sourabh Nayak, Sr. DR
AND
ITA No. 173 & 174/PAN/2018
(AY: 2007-2008)
Shri Ranesardesai Wamanrao | Vs | ITO, Ward-3, Margao, Goa

Udaisingh, S-3, Rajvihar, Near
Power house Aquem Alto
Margao, Goa.

PAN : AAKPU 0049 H

iR r 39X & /Assessee by

Shri D.E.Robinson, Advocate

TSET &7 3R G /Revenue by

Shri Sourabh Nayak, Sr. DR

AND

ITA Nos.355 to 358/PAN/2017
(AY: 2012-2013-2015-2016)

DCIT, CC, Ballari-583104

Vs

Nagappa Devappa Waddar,
No0.2-12-32/6/54, Sri Naga Nilaya,
Friends Colony, Gulbarga Road,
lingasuguru, Raichur-584122
PAN : ABEPN 0127 G

TRl &Y 31 & /Assessee by

Ms. Sunaiana Bhatia, CA

TSTET &Y A & /Revenue by

Shri Sourabh Nayak, Sr. DR




AND

ITA No.114/PAN/2017 &

IT(SS)A N0.39/PAN/2017
(AY: 2011-2012)

Sri Nagappa D Waddar,
Anjaneya Nilaya,

At: Post, Vajjal,

Taluk Surpur, Dist: Yadgir
PAN : ABEPN 0127 G

Vs

ACIT, CC-1, Belgaum

e RlT i 31T & /Assessee by

Ms. Sunaiana Bhatia

JTSTET &Y A & /Revenue by

Shri Sourabh Nayak, Sr.DR

AND
ITA No. 117 & 118/PAN/2018
(AY: 2013-2014 & 2014-2015)

Shri  Mahalaxmi Urban Co
Operative Credit Bank limited,
Mahaveer Street, Raviwarpeth,
Gokak, Dist-Belagavi

PAN : AAAAS 5628 R

Vs

ITO, Ward-2(3), Panaji, Goa

e RlT T 31k & /Assessee by

Shri Pramod Vaidhya, Advocate

TSET &1 3R F /Revenue by

Shri Sourabh Nayak, Sr. DR

AND
ITA No. 127/PAN/2018
(AY: 2013-2014)

M/s Abdulla Associates, Vs | Pr.CIT, Belagavi, Karnataka

4986, Joshi Galli, Nipani,

Belgaum-591237

PAN : AADFA 3110 A

ﬁ‘?_ﬂﬁﬁ"’ @' 3-ﬂT @' /Assessee by Shri Pramod Vaidhya, Advocate

TG 1 3R & /Revenue by Shri Sourabh Nayak, Sr. DR
AND

ITA No.197, 200 & 201 /PAN/2018
(AY: 2001-2002, 2004-2005 & 2005-2006)

Shri  Bahubali Alias  Sunil
Sukumar Jolapure,

“Sunil Nest”, 1/B, Virgincar
Classic, Near Maruti Mandir,

Devarlim, Margao-Goa

Vs

ITO, Ward-3, Margao, Goa




PAN : ADSPB 6155 G

TR T 31K & /Assessee by

Shri D.E.Robinson, Advocate

TSET &1 3R I /Revenue by

Shri Sourabh Nayak, Sr.DR

AND

IT(SS)A No.10/PAN/2018
ITA No.15 to 17/PAN/2019
(AY: 2012-2013 & 2008-2009 to 2010-2011)

Lyndon Socorro Monteiro

House No.71, Dignem, Verna,

Salcete, Goa
PAN : AJVPM 9679 H

Vs | Pr.CIT, Central, Bangalore/
DCIT, Central Circle, Panaiji

TR T 31K & /Assessee by

Ms. Eesha Dukle, Advocate

TSET &7 3i & /Revenue by

Shri Saurabh Nayak, Sr.DR

AND

ITA Nos.269/PAN/2019
(AY: 2012-2013)

The ITO, Ward-2(1), Belagavi

Vs | Smt. Kavita R. Kataria,

1% Floor, Samsukha Complex,
Khade Bazaar, Belagavi

PAN : AJSPK 7607 E

TSET &1 3R F /Revenue by

Shri Saurabh Nayak, Sr.DR

e RlT T 31k & /Assessee by

None

AND

ITA Nos.270/PAN/2019
(AY: 2012-2013)

The ITO, Ward-2(1), Belagavi

Vs | Smt. Sunita S. Kataria,

1% Floor, Samsukha Complex,
Khade Bazaar, Belagavi

PAN : AJSPK 7607 E

TSET &7 3R F /Revenue by

Shri Saurabh Nayak, Sr.DR

TRl T 31K & /Assessee by

None

(3rdremdf /Appellant)

(g2t / Respondent)

geAdTs 1 AW / Date of Hearing

05/10/2021

IV T aI@/Date of Pronouncement

07/10/2021

MEA/ORDER

Per Bench :
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The above appeals have been filed by the different assessees as
well as the department for the different assessment years under
consideration.
2. Out of the above appeals, two appeals i.e. ITA Nos.117 &
118/PAN/2018 are barred by limitation of 7 days. In this regard, the
assessee has filed an application for condonation of delay along with
affidavit. Learned. DR has no objection for condoning the delay of 7 days
in both the appeals. Considering the application of assessee along with
affidavit filed for condonation of delay, we condone the delay of 7 days in
both the appeals.
3. At the outset, on perusal of the record, we found that the assessees
in their respective appeals and the department in its respective appeals
have filed the declarations in Form No.1 and Form No.2 and the
Designated Authority has issued the certificate in Form No0.3 as per
Section 5(1) of the Scheme accepting the assessee’s declaration under
the same Scheme. Ld. DR has no objection to the submission made by
the Id. AR of the assessee in this regard.
4. On perusal of the documents placed on record of the Tribunal,
especially the fact that the present assessees in their respective appeals
and the department in its respective appeals have duly complied with the
necessary requirement under the Vivad Se Vishwas Scheme, 2020, the
permission as sought is granted and these appeals appeal of the
assessees and revenue are dismissed treating the same as withdrawn.
5. However, the aforesaid decision is subject to caveat that the case

disputed relating to tax arrears for the caveat assessment year is not
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ultimately resolved in terms of the Act, the revenue and the assessee
shall be at liberty to approach the Tribunal for the reinstitution of the
respective appeals and the Tribunal shall consider such consideration as

per law.

6. In the result, the appeals filed by the assessees and revenue are
dismissed as withdrawn

Order pronounced in the open court on 07/10/ 2021.

Sd/- Sd/-
(@frd FAR) (3t #HraT el FHien)
(LALIET KUMAR) (DR. MITHA LAL MEENA)

1% §&&T / JUDICIAL MEMBER ~ /@T W& / ACCOUNTANT MEMBER
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(Senior Private Secretary)
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AND

ITA No. 233/PAN/2018
(AY: 2005-2006)

ACIT, Circle-1(1), Panaiji

Vs

M/s D.B.Bandodkar and Sons
Pvt. Ltd..

2" Floor, Atmaram Commercial
complex, Dr. A.B.Road, Panaiji,
Goa

PAN : AAACD 5984 F

ST T 3iR I /Revenue by

Shri Sourabh Nayak, Sr.DR

TRl T 3R & /Assessee by

Shri N.N.NaikGaunekar, CA

AND

ITA No. 357/PAN/2018
(AY: 2014-2015)

Shri Deepak Anant Bandekar,
Suvarn  bandekar  building,
Swatantra  path, Vasco-Da-
Gama, Goa-403803

PAN : AAAAS 5628 R

Vs

ACIT, Circle-2(1), Panaji

freTReT r 31X T /Assessee by

Shri

JSTET T 31 A /Revenue by

Shri

AND

ITA No. 360/PAN/2018
(AY: 2012-2013)

M/s Chowgule Brothers Pvt. Ltd | Vs | ACIT, Circle-2, Margao-403601,
Chowgule House, Mormugao Goa
Harbour, Marmagao-403803
PAN : AABCC 7536 P
fTUTRAY 1 31X & /Assessee by Shri
ST T 31 I /Revenue by Shri
AND

ITA Nos. 01 to 03/PAN/2019
(AY: 2011-2012, 2012-2013 & 2013-2014)

The Trimurti Credit Souharda
Sahakari Niyamit, gundesha
Apartment Maniknagar, Nipani,
Dist : Belagavi

PAN : AADAT 1629 G

Vs

Pr.CIT, Belagavi, Karnataka

fTUTRAY $r 31X & /Assessee by

Shri

ST T 31X I /Revenue by

Shri

AND

ITA No. 29/PAN/2019
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(AY: 2014-2015)

Shree Sachin Bharmu Ainapure, | Vs | Pr.CIT, Belagavi
S.B.Industries, 62C, KIADB
Industrial Area, Honaga,
Belagavi, Karnataka
PAN : ACSPA 3324 M
feTRAY T 31X & /Assessee by Shri
JTSTET I 31 A /Revenue by Shri
AND

ITA No. 141 to 143/PAN/2019
(AY: 2009-2010, 2012-2013 & 2013-2014)

Samarth urban Co-Op. Credit
Society Ltd.,

No0.1942, Shree Datta Krupa, 1%
Floor, Kadolkar Galli, Belagavi
PAN : AAABS 0828 C

Vs

ITO Ward-2(1), Belagavi

fTUTRAY $r 31X & /Assessee by

Shri

ST T 31 I /Revenue by

Shri

AND

ITA No. 266/PAN/2019
(AY: 2015-2016)

Shri Ramesh Shrinivas | Vs | ITO, Ward-2(2), Belgaum
Shanbhag, Plot No.33, “Parijat’,
Subhash Nagar, Belgaum
PAN : BEFPS 7741 G
fTTRET T 3T & /Assessee by Shri
JSTET I 31X A /Revenue by Shri
AND

ITA No0.269 & 270/PAN/2019
(AY: 2012-2013)

Smt. Kavita Rakesh Katharia, 1%' | Vs | ITO, Ward-2(1), Belagavi
Floor, Samsukha Complex,
Khade Bazaar, Belagavi
PAN : AJSPK 7607 E
fTeTRT S 31 & /Assessee by Shri
TSET &7 3R I /Revenue by Shri
AND

ITA No.151 & 202/PAN/2019
(AY: 2009-2010)

M/s Laxmi Tukaram Raibagi,
Plot No.5, Sector No.12, Gokul,
8"  Cross, Bhagyanagar,

Vs

ACIT, Circle-2, Belgaum




Belagavi
PAN : AHXPR 0026 P

freTReT Fr 31X & /Assessee by

Shri

ST T 31X I /Revenue by

Shri

AND

IT(SS)A No.10/PAN/2018
ITA No.15 to 17/PAN/2019
(AY: 2012-2013 & 2008-2009 to 2010-2011)

Lyndon Socorro Monteiro Vs | Pr.CIT, Central, Bangalore/

House No.71, Dignem, Verna, DCIT, Central Circle, Panaji

Salcete, Goa

PAN : AJVPM 9679 H

%ﬂmﬁ 3-'n'{ '\Q' |Assessee by MS EeSha DUkIe, Advocate

TSTET $7 31X & /Revenue by Shri Saurabh Nayak, Sr.DR
AND

IT(SS)A Nos.09 to 14/PAN/2016
& IT(SS)A No.73/PAN/2016
(AY: 2008-2009 to 2013-2014 & 2007-2008)

Dr. Sanjeev S. Kalsoor,
‘Indraprasth” Akshay Colony,
Gokul Road, Hubli

PAN : AEEPK 0210 L

Vs

TRt r 31X T /Assessee by

Shri Narendra Sharma, Adv.

ST T 3iR I /Revenue by

Shri Saurabh Nayak, Sr.DR

ACIT Central Circle-1, Belgaum




